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machinery and buildings etc. has not 
been worked out, because the accounts 
far the buildings have not yet been 
completed and only a part of the total 
equipment is actually in use. 

(e) 765. 
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Shri S. M. Banerjee: May I know 
the price at which milk is purchased 
and the price at which it is chilled 
and sold? What is the difference? 
Arp the Government subsidising it? 

Shri M. V. Krishnappa: We pur
chase milk from the villages at !,rice 
ranging from Rs. 16 to 21 per maund. 
In the summer the prices go up. We 
sell milk at the fixed price of Rs. 22-50 
ppr maund. 

Shri P. G. Deb: May I know whe
ther the profits will be distributed 
amongst the milk dwellers? 

Shri M. V. Krishnappa: We have 
no idea of making a huge profit. At 
the Same time, we do not want to run 
it at a loss. 

Shri Bal Raj Madhok: How much 
of the supply is of cow's milk and 
how much of it is buffalo's milk? 

Shri M. V. Krishnappa: Out of 
maunds of milk, about 2,400 maunds 
are cow's milk. There is more and 
more demand for cow's milk. But our 
cows do not give more milk, unlike 
our buffaloes. 

Shri Kamalnayan Bajaj: Is it a 
fact that in order to give more milk 
to the Delhi area, an area near 
Bikaner is being developed? 

Shri M. V. Krishnappa: 
plans to develop some 

We have 
parts of 

Rajasthan, including Bikaner, and 
some adjoining areas to develop 
the supply of cow's milk, be
cause in Rajasthan there are cows 
which can give better milk than our 
buffaloes in Hariyana. So, we want 
to develop that at'ea for procurmg 
cow's milk so that we could meet the 
demand of cow's milk in Delhi. 
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(;r) ~!;n".r'fC 'l<: ~ ':\ X'" <'rT1iI' has recommended the execution of 

~mr"..:f ~lii I the project and a provision 0'1. Rs. 256 
,.. ".., "- lakhs has been made in the Third 
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respectively. 

An Hon. Member: The English 
version of the answer may also be 
read. 

Mr. Speaker: Yes. 

Shri Karmarkar: (a) Yes, Sir. 
The Punjab Government have now 
agreed to supply 325 cusecs of water 
by summer 1964 against 200 cusecs of 
water as recommended by the Techni
cal Committee. 

(b) Yes, Sir. The Western Yamuna 
Canal Feeder Project will connect 
Bhakra Canal with the Western 
Yamuna Canal between Narwana and 
Munak. 

(c) The total cost of this project is 
Rs. 256 lakhs 

(d) and (e). The proportional 
share of Delhi towards the Project is 
Rs. 30 lakhs. 

o.;ft~~ *~ 
~ ~ f'fi" fom 'JI"'f IHfcCf lTTorifT if; 
~;ter it rrorr" !;I"~~ it 'I<'lifT !;I"¢\'f 

C!f'ffi 'fi"T ~, '3"'f lTr.rifT ~ 'l<RPf 1C'1" 

'fi"i'f \'f'fi" ~ orr~? 

lit; ~ : 'l<lfr crT ":ff qq if; 
f. <l- ~~it ll';;p: fl>l!T ~ I Q11;;rf.t f~ 
it ;rr;rr 'nr r ~ f if; 'JI""f '1 ~ lT~ ~ lThrifT 
'W1<'f it 'I<T'trfT <1i'f \'fif; ~ ~ 

Q11 'f ~ f'rT 'Jff<'tlTr 'l<n: ~T it 
~ 'ITifT 'fi"T if;1t f~~ iff! f'rlrfT I 

Shri Ram Krishan Gupta: No reply 
has been given to part (e) of the 
question, namely, the rate at which 
the payment would be made. What 
is the rate at which Punjab will sup
ply water? 

Shri Karmarkar: The working 
group of the Third Five-Year Plan 

Mr. Speaker: He wants to know the 
rate at which water is purchased 
from Punjab. 

Shri Karmarlur: thought the 
question of the rates of water did 
not arise. The question was whether 
any amount would be paid to the 
Punjab Government for water and if 
so, the rate at which payment wo~ld 
be made and I said that the whole 
scheme would be costing about Rs. 
256 lakhs and we in Delhi shall be 
contributing Rs. 30 lakhs towards it. 

Mr. Speaker: He understood it 
differently. The hon. Member wants 
to know the rate at which the quantity 
of water supplied is charged. Per
haps he has not got the information. 

Shri Karmarkar: I think it is a 
joint scheme and each State benefits 
from that scheme. Therefore contri
butions are to be made to it. It is 
not as if we are purchasing water 
from the Punjab. It is a joint 
scheme. 

Shri Ajit Singh Sarhadi: The 
scheme to which the hon. Minister 
has just now referred pertains to the 
supplv of water to Delhi. May I just 
ask ~hether. in view of the fact that 
Western Jamuna Canal will be con
nected with the Bhakra Canal and 
the Delhi Administration will be 
benefited from the Bhakra Canal, the 
Delhi Administration wi\] make any 
contribution to the Bhakra Project of 
which the Canal is a part? 

Shri Karmarkar: For this particu
lar project which would benefit Delhi, 
as I said before and I repeat it, our 
contribution from Delhi wi\] be Rs. 30 
lakhs and the Punjab Government 
are content with this arrangement. 
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Shri Ajit Singh Sarhadi: My ques
tion refers to contribution for the 
construction of the main Bhakra Pro
ject from which the Bhakra Canal 
comes. When the Delhi Administra
tion receives water from the Bhakra 
Canal through the Western Jamuna 
Canal would they make a contribu
tion to the non-recurring expendi
ture of the Bhakra Project? 

Shri Karmarkar: That question has 
not arisen. The hon. Member wants 
to raise it now. But the Punjab Gov
ernment has not claimed any cost 
towards the Bhakra Project. What is 
relevant now is this scheme On which 
there is agreement between the three 
concerned Governments. 
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Shri Bal Raj Madhok: Is it a fact 
that there is difference of opinion 
between the Punjab Government and 
the Delhi Administration about the 
price demanded by them and offered 
by Delhi State and that, that is re.
tarding the scheme? 

An Hon. Member: He does not know 
about the price at all. 

Shri Karmarkar: Not so far as I 
know. 

Shri Balraj Madhok: It has ap
peared in the press SO many times. 

Mr. Speaker: Next question. 

735 (Ai) L.S.D.-2. 

I.A.C Office, Calcutta 

+ rShri Ram Krishan Gupta: 
Pandit D. N. Tiwal'l: 

*94. i Shri Kunhan: 
Shri T. B. Vittal Rao; 

L Shri Pangarkar: 

Will the Minister of Transport and 
Communications be Dleased to refer to 
the reply given to Starred Question 
No. 695 on the 9th March, 1961 and 
state: 

(a) whether the enquiry in the case 
of defalcation at the I.A.C. Office, 
Calcutta has since been completed; 

(b) whether any prosecution has 
been launched; and 

(c) the number of employees involv
ed in it? 

The Deputy Minbter of Civil Avia
tion (Shri Mohiuddin): (a) to (c). 
After investigation, the Police launch
ed prosecution against Shri S. C. Saha, 
Chief Cashier, Indian Airlines Cor
poration office at Calcutta, in the court 
of Chief Presidency Magistrate, 
Calcutta, on 23-5-1961. The case is 
subjudice. 

Shri Ram Krishan Gupta: In view 
of the fact that a large amount has 
been embezzled may I know whether 
any steps haVe been taken so far to 
recover the amount? 

Shri Mohiuddin: The case is in the 
court and we hope that it will be 
decided soon. I may, however, men
tion that these officers who had been 
handling the cash have been insured 
against defalcation. 

Shri T. B. Vittal Rao: Have the 
Special Police Establishment who 
enquired into this case found only 
one man responsible for this or did 
they find some other officers also 
responsible for this? The prosecution 
may not be launched against the 
other officers but I want to know 
whether other officers were also held 
responsible. 

Shri Mohiuddin: So far the report 
that we have received is that the 
police has launched prosecution 




